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REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON PETROLEUM AND NATURAL GAS
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STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON ENERGY
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(i) Action-taken by the Government on the recommendations/ observations

contained in Chapter—I of the Twenty-eighth Report (Seventesnth Lok Sabha)
of the Committee on action taken by the Government on the
recommendations/observations contained in its Seventeenth Report
(Seventeenth Lok Sabha) on ‘Action Plan for achievement of 175 GW
Renewable energy Target’;

(i)  Action-taken by the Government on the recommendations/ observations
contained in Chapter—I of the Twenty-ninth Report (Seventeenth Lok Sabha)
of the Committee on action taken by the Government on the
recommendations/observations  contained in its Eighteenth  Report
(Seventsenth Lok Sabha) on ‘Development of Coal Blocks allocated to Power
Sector Companies’; and

(i)  Action-taken by the Government on the recommendations/ observations
contained in Chapter—I| of the Thirtieth Report (Seventeenth Lok Sabha) of the
Committee on action taken by the Government on the
recommendations/observations  contained in its Nineteenth Report
(Seventsenth Lok Sabha) on ‘Delay in Execution/Completion of Power
Projects by Power Sector Companies’.
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